2159 Written Answers [RAJYA SABHA ] to Questions 2160
THE MINISTER OF INDUSTRIAL Ta wAt (0t dro qwo gaTm) : (F)

DEVELOPMENT AND  COMPANY ; 4 a

AFFAIRS SHRI FAKHRUDDIN ALl Ot & #f&w faeeft afeage ®t a8 gm0

AHMED) : (a) and (b) Already certain items
are reserved for exclusive development in the
small scale sector so as to give protection to
them. A number of products are also reserved
for exclusive purchase from the Small Scale
Sector under the Central Government
purchase programme.

t [RAILWAY BRIDGE ON OLD ROHTAK
ROAD (DELHI)
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700. DR. BHAI MAHAVIR : Will the

Minister of RAILWAYS be pleased to
state :

(a) whether it is a fact that there is a
railway bridge on the Old Rohtak Road to the
east of Kishanganj Railway Station (Delhi)
which has a Clearance of only 10 feet 8
inches, as a result of which buses and trucks
find it very difficult to pass under it, resulting
in a number of accidents;

(b) whether it is also a fact that the people
of the area have been demanding since long
that the height of the bridge be raised; and

(c) if so, what are the reasons for not
removing a public hazard of this type ?]
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f{THE MINISTER OF RAILWAYS (SHRI
C. M. POONACHA) : (a) Yes; but the Delhi

Transport Undertaking buses are just able to
pass under the bridge.

(b) Yes.

(c) As the bridge is situated close to Delhi
Kishanganj Yard, it is not feasible to raise the
bridge. The girders are also of through type
and as such it is not possible to increase the
clearance appreciably by any change in the
design of the girders.]
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t[ ] English translation.
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F[OVERBRIDGE NEAR SARAI  ROHILLA
STATION

701. DR. BHAI MAHAVIR : Will the
Minister of RAILWAYS be pleased to state :

(a) whether it is a fact that the Railway
Board had informed the Secretary of the
Kishanganj Mandal of Bharatiya Jana Sangh
on the 31st January, 1962, that the Railways
were prepared to construct an overbridge at
the crossing of the New Rohtak Road and Old
Rohtak Road to the West of Sarai Rohilla
Railway Station, Delhi provided that the Delhi
Administration were ready to pay their share
of the expenditure thereon;

(b) whether it is also a fact that the Delhi
Municipal Corporation decided to incur the
expenditure on this work and invited tenders
in this regard on the 21st September, 1967 but
the Railways are now showing their
disinclination to undertake this work; and

(c) if so,
therefor ?]
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to Questions 2162:
ffTHE MINISTER OF RAILWAYS SHRI
C.M.POONACHA) : (a) Yes.

(b) and (c) As per agreement, the cost of
approaches is to be borne entirely by the
Municipal Corporation of Delhi while the cost
of bridge proper is to be shared between the
Railway and the Municipal Corporation. The
Railways on their part will undertake the work
on bridge proper as soon as the whole scheme
including the relocation of sewer lines, water
pipe lines and drains has been finalised by the
Delhi Municipal Corporation. Provision of Rs.
1 lakh was kept in the current year's railway
budget but is being surrendered as the work
cannot be started in the absence of an
approved Plan incorporating the details of
relocation of all services from the Municipal
Corporation, Delhi.]

TEXTILE MILLS IN MADRAS
702. SHRI M. R. VENKATARAMAN:
SHRI K. P. SUBRAMANIA
MENON:
Will the Minister of COMMERCE be
pleased to state :

(a) whether it is a fact that the Textile Mill
owners in Madras State are deliberately
closing their mills to pressurise the workers to
accept wage cut and increased work load ;

(b) if so, whether Government have made
any enquiries into the matter ;

(c) if so, what are the findings thereof; and

(d) what action has been taken in the
matter ?

THE DEPUTY "MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHAMMAD SHAFI QURESHI) : (a) No,
Sir.

(b) to (d) Do not arise.
COMMITTEE ON  TEXTILE

MADRAS STATE

703. SHRIM. R. VENKATARAMAN:

SHRI K. P. SUBRAMANIA
MENON :

Will the Minister of COMMERCE be
pleased to state :

MiILLS IN

f[ ]English translation.



